
[30 April, 2003] RAJYA SABHA 

I. A copy each (in English and Hindi") of the following papers, under 

sub-section (1) of section 619A of the Companies Act, 195^: 

(a) Twenty-sixth Annua! Report and Accounts of the North 

Eastern Electric Power Corporation Limited, Shillong, for the 

year 2001-2002, together with the Auditor's Report on the 

Accounts and the comments of the Comptroller and Auditor 

General of India thereon. 

(b) Review by Government on the working of the above 

Corporation. 

II. Statement (in English and Hindi) giving reasons for the delay in 

laying the papers mentioned at (I) above. [Placed in Library. See 

No. L.T. 7695/03] 

I. Notification of the Ministry of Personnel, Public Grievances 

and Pensions 

II. Notifications of the Ministry of Home Affairs 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS 

AND MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC 

GRIEVANCE AND  PENSIONS (SHRI  HARIN  PATHAK);  Sir,   I  lay on the 

Table :- 

I. . A  copy  (in  English  Hindi)  of the  Ministry of Personnel, 

Public Grievances and Pensions (Department of Personnel 

and Training) Notifiction G.S.R. 54 dated the 31
s1

 Jaunary, 

2003, publishing the Union Public Service Commission 

(Exemption from Consultation) Amendment Regulation, 

2003, under clause 5 of article. 320 of the Constitution of 

India. [Placed in Library. See No. L.T. 7577/03] 

II. (i) A copy (in English and Hindi) of the Ministry of Home 

Affairs Notification G.S.R. 422 dated the 19" October. 2002, 

publishing the Boarder Security Force . (Dental Surgeon 

Cadre) Recruitment Rules, 2002, under subsection (3) of 

section 141 of the Border Security Force Act, 1968. [Placed 

in Library. See No. L.T. 7579/03] 
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(ii) A copy (in English and Hindi) of the Ministry of Home 

Affairs Notification S.O. 404 (E) dated the 4* AprH, 2003, 

notifying "the Constitution of the Review Committee, under 

section 63 of the Prevention of Terrorism Act, 2002. [Placed 

in Library. See No. L..T. 7578/03] 

MOTION FOR ELECTION TO THE CENTRAL SILK BOARD 
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The question was put and the motion was adopted. 

CALLING ATTENTION TO A MATTER OF URGENT PUBLIC IMPORTANCE 

The Faulty Public Distribution System 
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